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Title: Introduction of the Traditional Fishermen (Socio-Economic Protection And Welfare) Bill, 2015.
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HON. DEPUTY-SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for the socio-economic protection and welfare of the traditional fishermen in the
country by establishing a Welfare Fund for their benefit and for providing adequate life insurance cover against accidents, medical care,
financial assistance for fishing nets, boats and other necessities, unemployment allowance during lean periods, free education including
vocational education and training to their children and for matters connected therewith or incidental thereto."

The motion was adopted.
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HON. DEPUTY-SPEAKER:
Ttem No. 73 - Shri Harish Chandra Meena — not present.
Item No. 74 - Shri C.P. Joshi — not present.
Item No. 75 = Shri Sunil Kumar Singh.
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(1) WIDOWS' WELFARE BILL, 2015#



